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SHRI D. P. CHATIOPADHYAYA: I 
will lI~y it on the Table of the HOUle. 
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BHRI D. P. CHATIOPADHYAYA: 
To take up the projects and their implemen-
tation depeodiog upon the addidoDa! de-
IIJ8Dds eovisgecl or the eowi8ll&ed projected 
demand will tab time. So, the projected 
execuuoo period also will take time. For the 
infor~atiOD of the hon. Member I can tell 
that there are Bome Iliaht schemes .the 
details of which I can lay on the Table of 
the House. 

t4ll. SPEAla!R : 906-Mr. G .. C. Dixit-
'. ,baeut. 

907-Mr. Katbamuthu 
-absent. 

908- Mr. Chandrap-
pan. 

011 DepotIHs.. K .... 

.908. SHRI C. K. CHANDllMPAN: 
Will Ihe Minister of .PETROLEUM AND 
CHEMICALS be pleased to state: 

<a) whether the Kerala Govel'llmellt had 
approached the Centre for makin, gcolosi-
cal investiptiOll at the sea coast'ln Kerala 
rePrding the reported existence of oil depo-
alts there; and 

~} jf '0, th~ ~sion taken by Central 
Government in th;' regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PilTROLEUM AND 
CHEMICALS <SHRI DALBJR SINGH) : 
<a> <On 4th May, 1971, tbe Mioister for 
Industries, Government of Kenla, had written 

to the then Minister of Petroleum and 
Chemicals suggesting further seismic investi· 
IBtions regarding the existence of oil off the 
sea coast of Kerala. 

(b) The Oil and Natural Gas Commission 
has no plans at presen t to conduct further 
exploration in this area. 

SHRI C. K. CHANDRAPPAN: AD-
swering part (b) of the question the hon. 
Minister has said that at present there are 
no plans with the ONGC to conduct in-
vestigation regarding the existence of oil. 

I wonId like to know ftom the Minister 
as to what are the reasons why such 'a 
decision has been taken by the Oil & 
Natural Gas Commission. 

SHRI DALBIR SINGH: As a result of 
tho atudy it was found that no lIOePBIe of oil 
is found in the ioland Pfort of the bllain and 
German experts have liven opinion that II· 
oil PQIIIibility is thue. So, it would not 
useful for the Commi&&ion to go into tI 
question at present. 

SHRI C. K. CHANDRAPPAN : Is i'.., 
fact that Soviet experts have said that th-
oil deposit between Cochin and Allepr. 
also possibility of offshoM drUIi, ~ 
CUInaDore coast ? Has OOftl'llment )f 
lIN tbis opinion also ? II 

THE MINISTER OF PETROL~ 
AND CHEMICALS (SHRI P. C. SE1'HI) . 
We had certain investigations done In 
this regard. We have come to the couclu-
sion that no fruitful results would be avl!oil-
able by carrying on tbe seismic survey in 
the area. Offshore drilling is in deep water 
and unless there is some kind of oil find il 
would be diflicult to <:arry on offshore 
drilling also. 

SHRI S. R. DAMANI: Has similar 
request been tceeived from ~Iher States 7 If 
ao, please tell the \W:Ileof ~ucb S~. 

MR. SPEAKER: This is about K~ala 
only. The moment I allow it, there will be 
no end. Please make up by asking your own 
questlon; don't tbrust yourself 011 imdther'. 
quetltldn. .. .' 

SHIll S. ll. DAMAN I : Have they got 
81Ifticient number of equip~nt8 to carry out 
InvaUtiatiOlll in dlfkrent areas and dilFerent 
pJ_ ? 



1J ASADHA 14, 1893 (SAKA) 14 

SHRI P. C. SEl'H1 We have 10& 
quite a numblcr of rip wbich oould take lIP 
op1eration. AI far as poloP:al and 
flCiamic surveys arc concerned there are 
number of parties who work in various 
part. of thl! c:oIIIItty. 

SHRI A. K. GOPALAN : Has it come 
to the natlce at the Government that lome 
years ago the Soviet eXpcnS rtportbd abt'ltit 
oil deposits in the coast of Kenta' 1 It so, 
will Uic onquire in'" the matter, and if the 
cmquiry reveals this possibility. will ~hey 
reconsider their decisien· and lee that 
investigation is boina macJe 7 

SURI P. C. SETHI: In the main body 
of:the 'lUeStioD itaelf this bas been IIDSWcred 
onthc balis of tho geological ·aDd IRvDy 
sunoe,s 011 land done' in this area and 
p",lilIliury off shore lurvoys and examina· 
tion carried out of the roeks and other 
'l~inp, it was found that thoro is ~o oil 

ld. 
r 

U. N. Secretary GcaeraI'. UIp SeIIgbt 
" II)' india for Repaetia •• of D ..... tIc 

-'J. Penoonel fraI Dacca 

+ 
sU~9. SHRI NIHAR LASKAR : 
, SHRI BISHWANATH 

JHUNJHUNW ALA: 
SURI RAM SHEKHAR 

PRASAD SINGH: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state : 

<a) whether India has sought the good 
.olftces of the U. N. Secretary General for 
securing release of Indian Diplomats from 
Dacca; 

(b) whether Pakistan Government have 
relaxed restrictions on the Indian diplomatic 
personnel in Dacca ; and 

<c) how far the efforts of the U. N. 
Secretary General have borne fruit? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
On the 8th June, 1971. we brought to the 
notice of the Secretary-General of the 
United Nations the harasllllcnt and maltreat-
ment meted out to the formor Deputy HfBb 
~~~er of 111«* III D.a ~ ilia 

aid' and sought the goed-oftioea of tho 
Secretary-GencraJ in ensuring their safety. 
proper treatment and earliest repatriation to 
India. 

(b) No, Sir. 

(c) Sincc we hoped that ed'orts to .ecore 
the repatriation of our personnel from 
Dacca tllrough tbe aood oIIIoes of the 
Swiaa Ambasudor in N_ Delhi wowd 
shortly bear fruit, we have not thought it 
IIIICCfsary to ttouble U. N. Secretary· 
General further at this stage. 

Facilities for meetloa .Peputy HI8b 
CoIIDIsslow Of Ind".' III J1aee. 

*925. SHRI C. CHI1TIBABU : Will the' 
Minister of EXTERNAL AFFAIRS be 
pleased to state : 

<a) whether Pakistan has acceded to the 
Indian request for facilities to meet our 
Deputy Hil'h Commissioner In Dacca as 
stated by the Palclstaot H ilh Commissioner 
ill N.w DeIhl recently ; 'lllId 

(b) if so, what facilities bave booo 
liven to India In this repmd 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTBRNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): <a) 
No, Sir. 

(b) Does not arise. 

SHRI NIHAR LASKAR: May I know 
from Government what is actually happen. 
jng to our diplomatic personnel In Dacca ? 
The country is anxious to know these things. 
Thiop arc not very well, and reportedly our 
Deputy High Commissioner has made a 
statement that he is prejlat'ed for the worst. 
In view of this. may I know whether 
Governmeat have any idea about what it 
happening to our Personnel there, and if so, 
through whom ? 

SHRI SURENDRA PAL SINGH : 
We have the information, and as far as that 
information goes, our personnel there are 
.. fe and sound, so far as t heir personal 
security is concerned. But they are undec-
goillg a number of hardships and har_ 
ments. That is a fact and we have made 
these things known to the House a number 
of times. We arc trying olu' best to have 
these restrietions removed as early as possIbl~ 
ud ~ to b~ them bI!ck t~ I~~, ' 




